
GOVERNMENT OF INDIA 
MINISTRY OF DEFENCE  

DEPARTMENT OF MILITARY AFFAIRS 
RAJYA SABHA  

UNSTARRED QUESTION NO. 2774 
TO BE ANSWERED ON 28TH MARCH, 2022 

 
FIELD POSTING OF OFFICERS SERVED IN SHAA 

 
2774. SHRI AJIT KUMAR BHUYAN: 
 
Will the Minister of Defence be pleased to state: 
 
(a) whether it is a fact the Indian Army Corps are deployed in the Super High Altitude Area 
(SHAA); 

(b) if so, the details thereof; 

(c) whether there is any policy implemented for permanent commissioned infantry officers to 
serve in field posting who have become permanent category (P2) while serving in Super High 
Altitude Area (SHAA); and 

(d) whether there is an efficient procedure to utilize the individual as an asset to the organization, 
as previously an inter-arm service transfer to the Intelligence Corps was an option? 

 

A  N  S  W  E  R 
 
 

      MINISTER OF STATE     (SHRI AJAY BHATT) 
      IN THE MINISTRY OF DEFENCE 
 
(a) & (b): Yes, Sir.  The Line of Actual Control (LAC) on the Indo-China Border and few 
portions of Line of Control (LC) and Actual Ground Position of Line (AGPL) with Pakistan pass 
through High Altitude/Super High Altitude Areas and various units, sub units and Formation 
Headquarters of Indian Army (IA) are deployed in these areas.  

 

(c):  IHQ of MoD (Army) implements the posting of Officers irrespective of Arm/Services and 
entry as per the AO 9/2011/DGMS as per which medical classifications of officers is classified 
under following heads:- 

 

(i) Functional Capacity under SHAPE Classification:- 
 

S Psychological including cognitive functional abnormalities  
H Hearing 
A Appendages  
P Physical Abilities 
E Eye Sight 
 

……2/- 
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: 2 : 
 

(ii) COPE Coding to Guide Employability of Officers:- 
 

C Climate and Terrain restrictions denoted by numeral 0-2 
O The degree of medical observation required during the period of 

officer’s LMC, denoted by numeral 0-2.  
P Physical capability limitations placed on the officer by the medical 

board, denoted by numerals 0-2.  
E Exclusive limitations placed on the officer by the medical board, 

denoted by numerals 0-2. These limitations would be specific as per 
the disease entity and would have to be specified by the medical 
board.  

 
(iii) Posting of Permanent Category (P2) is dependent on COPE coding under            

C-Climate and Terrain Restrictions head as under:- 
 

Degree of 
Climate and 
Terrain 
Limitation 

Limitation 

          0 Fit for all climates and terrains 
          1    Fit for all climates and terrains, less altitudes above 15000 feet. 
          2 Unit for a specific climate or terrain:- 

(a) High altitude(9000-15000 feet) 
(b) Extremes of Cold or Hot climate (Board to specify, 

including period).  
Example- Places with sub-zero temperature for more than 
three months in a year.  

(c) Others (Board to specify).  
 

(d): Yes, Sir. Such a provision exists. Inter Arm/Service Transfer to Intelligence Corps is 
governed by IHQ of MoD (Army)/Military Secretary (MS) Branch Policy No. 04507/MS Policy                      
dated 17 September, 1991 wherein suitable meritorious officers between 04-08 years of service 
are eligible for transfer to Intelligence Corps based on their willingness.  

***** 
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